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TELANGANA ACTS, ORDINANCES AND
REGULATIONS ETC.

The following Act of the Telangana Legislature received
the assent of the Governor on the 21st July, 2019 and the
said assent is hereby first published on the 21st July, 2019
in the Telangana Gazette for general information:-

ACT No.5 OF 2019.
AN ACT FURTHER TO AMEND THE TELANGANA
MUNICIPALITIES ACT, 1965 AND THE
TELANGANA MUNICIPAL CORPORATIONS
ACT, 1994.

Be it enaoted by the Legislature of the State 0/
Telangana in the Seventieth Year 0/ the Republic 0/ India
as/ollows:-

[1]
A.46 (H)
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2. In the Telangana Municipalities Act, 1965,-

(ii) in the Schedule XI referred in section 3 (1) (b),-

(a) the following entries against Serial NO.28 shall be omitted;

Shortlllle 1. (1) This Actmay be called the Telangana Municipal Lawsand . .
commence- (Amendment) Act, 2019.
ment..'

(2) It shall be deemed to have come into force with effect
from 28-06.2018.

Amend-
ment 01

~~~angana (i) the "Schedule X" referred to in section 2 (42-aa) shall be
Munlcl- substituted;
palltles
Act, 1965..
Act NO.6
01 1965.

(1) (2) (3) (4) (5)

28 Nagarkurnool Lingotam Achampet 19
Palkapalli 18
Pulijala 2
Nadimpally 2
Laxmapur 3
Gumpanpally 4
Choutapally 6
Polishettipally 9

Amend.
ment 01
section
10.

Addition
01 Sche-
dule-XII.

(b) Column No.5 along with the entries against Serial No.1
to Serial NO.3? thereunder shall be omitted;

(iii) in section 10. in sub-section (1), after clause (a), the
following clause shall be inserted, namely:-

"(aa) the number of wards in each Municipality shall be as
. mentioned in Schedule XII";

(iv) after Schedule XI, the Schedule -X!I shall be added, at
the end.
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3. In the Telangana Municipal Corporations Act, 1994,-

(i) in the Schedule -I referred to in section 3 (3A),-

(a) Column NO.5along with the heading and entries thereunder
shall be omitted;

(b) the area viz., "Ram nagar part of Gundaram GP" occurring
in column NO.3 against SI.No.3 Nizamabad shall be omitted;

(c) the following entries against S.NoA shall be omitted;

(1 ) (2) (3) (4) (5)

4 Peddapalli Kundanapalli Ramagundam 49
Lingapur 1
Elkalapalli 44
(9" and 10" wards only)
Venkatraopalli 39

(ii) in section 5, after the proviso under clause (i) the following
.clause shall be inserted, namely:-

"(ia) the number of elected members in each Municipal
Corporation shall be as mentioned in Schedule -II";

(iii) after Schedule -I, the Schedule -II shall be added at the
end.

4. The Telangana Municipal Laws (Amendment) Ordinance,
2019' is hereby repealed.

Amend.
ment 01
the
Telangana
Municipal
Corpo-
rations

. Act, 1994.

Act No. 25
011994.

Amend.
ment 01
section 5.

••

Addition
01 Sche-
dule.II.

Repeal 01
Ordinance
4012019.
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SCHEDULEX

(See clause (42'aa) of section 2)

[Part IV-S

S. No Name of the Areas to be Smaller Urban Area Total.
District constituted constituted wards

.
I 2 3 4 S..
I JagUal Raikal . Raikal 12

Dharmapurl
2 JagUal (Harandiapalll, Dharmapuri 15

Korandlapalli)

3 Jogulamba Waddepalle Waddepalle 10Gadwal. Palpadu -
4

Jogulamba Alampur Alampur 10GadIVal Imampur
5 Karimnagar Choppandandl Choppandandi 14

6 Karimanagar Kothapally Kothapally 12
--'-' Yellareddy

7 Kamareddy
L1ngareddy pet Yellaredd\' 12
Gandlmasanipet

--. Devunpally --
Pallipadu
LalaDuram
Shanllnagar of GP

8 Khammam GUlldralhi Wyra 20
Madu""
Duddepudi
Somavaram
(Wvra\

9 Mahabubabad Dornakal Dornakal 15
_}O Mahabubabad Maripeda Maripeda 15

11 Mahabubabad Thorrur Thollur 16
Maklhal

12 Narayanpel Garlapally Makthal 16(RRCentrel
I Chandrapur,

Kosgi
Pothireddypally

13 Narayanpet Malreddy ?ally Kosgi 16
Sampally
Masalpally .
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S, No Name of the Areas 10 be Smaller Urban Total
District constltuted Area constituted wards

1 2 3 4 5

14 Mahabubnagar
Bhootpur Bhootpur 10
Arnlstapur
Naspur

15 Mancherlal
Theegalphad -- Naspur 2S
Tallapally
Singapur

16 Maneheria! Chennur Chennur 18

Maneherial
Kyathanpally Kyathanpally

17 22
Thlrnrnapur
Luxellipel

18 Manehenal
Ulhkur Luxettipel 15
!tikl'al
Modela
Toopran

L9 Medak
A1lapur Toopran 16
Brahmanpally
Ravelly .

20 Medak Ramayampet Ramayampet 12
Narsapur

2] Medak Hanmanlhapur Narsapur 'IS
Malparthy

I 22 Medehal Jawaharnagar Jawaharnagar 28
Malkall~irl

Ahamedguda

23 Medehal Dammaiguda DammaigudaMalkajigiri Kundanpally 18
(Godumakunta GPl

24 Medehal Nagararn Nagaram 20
Malkajigiri' Rampally

Ismailkhanguda

2S Medehal Poehararn Poeharam L8
Malkajigiri Yamnarnpet

Naraoallv
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S. No Name of Ihe Areas 10 be--- Smaner Urban Area Total
District conSliluted eonstiluled wards

1 2 . 3 4 5

Medehal
Ghatkesar

26 Malkajigiri Kondapur Ghatkesar 18
NFCNagar
Gundlapoehampally
Kandlakoya

Medehal Basiregadl 15
27 MalkaJiglri IGowdavellv GP) Gundlapoehampally

Gnanapur
CGowdavellvGP)
Arkalguda lPudur GP) -_.-
Pothaipally

2B Medehal Thumkunta Thumkunta 16
Malkajigiri Devaryamjal

Uooamallv __ Or _~

Medehal Nizampel. ._--- ,
29 Malkajigiri Baehupally Nizampet 33

Praga.thinagar --
30 Medehal Doolapally Kompally 18

Malkajlglri Kompally -
Mallampet

Medehal
DPPally

31 Bowrampel.
Malkajigiri Bahadurpally

Duodigal 28

Gagillapur
Dundlgal

32 Nalgonda Nakrekal Nakrekal 20._- ._--
VljaY~,uri north
(Na.ar un sa2ar)

33 Nalgonda Nandikonda Nandlkonda 12
Sunklshala

34 Nalgonda
Chltyala Chityal 12
Shlvannagudem

3S Nalgonda
Haliya ( Anumula ) Hallya 12
Ibrahimpet

36 Nalgonda
Chandur Chandur 10
Angadipeta

"
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Areas to be Smaller Urban -- r~
S. No Name oflbe Total

District constituted Area constituted wards
1 2 3 4 5

Khanapur
37 Nirmal (including Khanapur 12Timmapur and

Subhash na2ar)

38 Nizamabad Bheemgal Bheemgal 12_.
39 Peddapalli Mamhanl Manthan! 13

-Sulthanabad
40 Peddapalli Poosala Sul1hanabad 15

Suglampalli --
Shamshabad
KOlhwalguda

Rangareddy Salamrai Shamshabad41 Ootpally
I

Tondupally 25
Chinnagollapally -- ---TurkayamJaJ
Kamma2Uda
Raeannaruda
Brahmanapally

42 Rangareddy Thorrur Turkayamjal 24
Muna2anur
Injapur
Koheda
Ummarkhan Dalra
Manikonda

43 Rangareddy Puppalaguda Manikonda' 20
Neknampur
Narsingl
Kokapet

44 Rangareddy
Vallinagulapally Narsingi 18
Khanapur
Gandlpet
Manchirevula
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S. No
Name of the Areas to be Smaller Urban Area Total

District constituted . constituted wards

1 2 3 4 5

Bandlaguda Jaglr
Klsmalhpur

45 Rangareddy Hydershakote . - RandlallUda Jagir 22
Peeramcheruvu
Hlmayathsagar
Bongloor
Adlbatla
I tAdlrvanasar)

46 Rangareddy Kon~arakalan Adibatla 15
Mangalpally
Palelguda
Ramdaspally
Shankarpally
Falhepur

47 Rangareddy . Slngapur 5hankarpally 15

Ramanlhanur
Bulkapur
Thukkuguda

48 Rangareddy
Sardarnagar Thukkuguda 15
Ravlryal
Mankhal

49 Raogareddy
Amangal Amangal 15
Villaipally
Naravankhed

50 5angareddy ChandkhaiiDaiiV Narayankhed 15
Mansoornur

51 5angareddv Bollaram 60llaram 22
Osmannagar

5angareddy Tellapur
52 Kollur Tellapur 17

EduranagulapaJll
VellmeJa

53 5angareddy Ameenpur Ameenpur 24

54 Slddlpel Cherla! Cherlal 12
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S, No Name of the ' Areas to be Smaller Urban Area Total
District cons lituted constituted wards

1 2 3 4 5
Nereducharla
Ramapurarn

55 Suryapel
Narsaigudem

Nereducharla 15(Netajf nagar) Hlo
Dirshancharla
Ramagir; H/o
Chillenallv
ThJrumalaglri

56 Suryapet
Malipuram Thirumalagirl 15
_l'i~ndapuram
Anantharam

57 y.karabad. Parigi Parig! 15
Kodangal

58 Ylkarabad Patha Kodangal Kodangal 12Gundlakunla
Kondareddy Pally
Wardhanna pet
Konapuram
jaggupeta
DCThanda
lJhavanikunta
Thanda

59 Warangal Rural Thallakunta Wardhannapet 12Thanda
Gubbed; Thanda
Dubba Thanda
RukklThanda
Neelagirl swamy
Thanda
Chandru Thanda

60 Wanaparthy KOlhakola Kothakola 15
61 Wanaparlhy

Pehbair
Pebbalr 12

Cbelimilla
Atmakur .

62 Wanaparthy Samsagar Atmakur 10 '
Khanapur

63 Wanaparthy Amarebinta Amarehinta 10
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S. No Name orlbe Areas 10 be Smaller Urban Area Tolal
District constilUted constituted wards-~ 2 3 4 5--

Yadadri
Mothkur

64 Bhuvanagiri Kondagadapa Mothkur 12

- Bujllapuram
Cbouluppal
UngoJigudem I

65 Yadadrl Thallaslngaram Cboutuppal 20Bhuyanagiri
Lakkaram
Thangadapally

66 Yadadri Alair A1alr 12Bhuvanaglrl Bahadurpela

Yadadri
PoehampaUy

67 Bhuvanagiri Revanapally Poehampally 13
MUkthapur

,

Yada.lri<rulla -
Pathagutta

Yadadri Datharupally GP
68 Bhuvanagirl (Partly) Yadaglrigulla 12

Peddireddygudem
Datharupally GP
(Parllv\

69 Siddipet I.Dubbaka
2.Dharmajlpet .
3. Laehapel
4.Cheryapur Dubbaka 20
5. Dumpalapally
6. Chellapur
7. MallainallY

70 Ranga Reddy I.jalpally
2.Kothapet.
3.Pahadlshareef jalpally 28
4.Balapur part
SY.No.140 to 253

71 Ranga Reddy Meerpet Meerpet 25
72 Ranga Reddy JlIlelaguda Jillelaguda 21

73 Medehal I.Boduppaland Boduppal 28Malkai.irl 2.Chen.lcherlla
74 Medehal I.Medlpally

Malkajgiri 2.Parvalhapur Peerzadiguda 26and
3.Peenadlm'da

. Medehal I. Medehal & Medehal 2375 Malka!.iri 2. Athvellv
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SCHEDULE,XII

(See clause (aa) of section 10)

11

S,No. Name of the DIstrict and Municipality No. of Wards
1 2 3
I Jangaon
1 jangaon 30
n War"ng,,1 Rural
2 Parkal 22
3 Narsampet 24
III Mahilbubabad
4 Mahabubabad 36
IV jayashankar BhupaIpaUy
5 Bhupalpally 30
V Karlmnagar
6 jammikunta 30
7 Huzurabad 30
VI Jagitya!
8 jagityal . 48
9 KoruUa 33
10 . MetpalU 26
YII Rajanna 5irciIla
II Vemulavada 28
12 Sir cilia 39
VIII PeddapaUi
13 PeddapalU 36
IX Khammam
14 Saltupalll 23
15 .Madhira 22
X Badradrl Kotl;lagudem
16 Kothagudem 36
17 Yellandu 24
XI Adilabad
18 Adllabad 49
XII NIrnW
19 Nlrmal 42
20 Shalnsa 26
XIII KOffiilrambheem AsUabad
21 Kagaznagar 30
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XIV MancherJal
22 Mancherlal 36
23 Bellampally 34
XV Ranga Reddy
24 Pedda Amberoet 24
25 Badangpet 32
26 Ibrahlmpamam 24
27 Shadnagar 28
XVI Vlkarabad
28 Tandur 36
29 Vlkarabad 34
xvn Nizamabad
30 Bodhan 38
31 Armur 36
xvm Kamareddy
32 Kamareddy 49
33 Banswada 19
XIX YadadrJ Bhondr
34 Bhong!r 3S
XX Suryapet
3S Survapet 48
36 Kodada 35
37 Huzumagar 28
XXI Nalgonda
38 Devarakonda 20
39 Nalgonda 48
40 Mlryalguda 48
xxn Slddlpet
41 Slddlpet 43
42 GaJwel 20
43 Husnabad 20
xxm Sangareddy
44 San28reddy 38
4S Sadaslvapet 26
46 Zaheerabad 37
47 Andol.Jogipel 20

XXIV Medal<
48 Medak 32

. I.
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xxv Mahaboobnagar .
49 Mahaboobnagar 49
50 Badepally 27

XXVI Narayanpet
51 Narayanpet 24

XXVII ]ogulamba Gadwal
52 Gadwal 37
53 lee]a. 20

XXVlU Wanaparthy
54 Wanaparthy 33

XXIX Nagarkumoo)
55 Nagarkurnool 24
56 Kollapur 20
57 Kalwakurthy 22
58 Achampet 20
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SCHEDUlE.II

(See clause (ial of section Sl

[PartIV-S

Name of the Name of the Municipal Total'
S.No .District Corporation Elected

. Members
1 2 3 4

1 Warangal Greater Warangal 66
(Urban] Municipal Comoralion

2 Karimnagar Karimnagar Municipal
Coruuration 60

3 Pcddapalli Ramagundam Municipal
Corooration 50

4 Nizamabad Nizamabad Municipal
Corporation 60

S Khammam Khammam Municipal
Cornoration 60

V. NIRANJAN RAO,
Secretary to Government,

Legal Affairs, Legislative Affairs & Justice,
Law Department.
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